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44. Shri Wadiwa: Will the Minister
of Oommeree and Induwsiry be pleas-
edpstaie:

(a) whether it s a fact that ?.he
National Newsprint and Paper Mills
X¥d., Nepanagur, has not yet reached
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T3 installed capacity for production of
100 tons newsprint per day; and

(b) # 5o, the reasons therefor?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). Yes
Sir. The main reason is the shortage
in the supply of power and steam.
Equipments to augument the product-
ion to 100 tons per day are already
under installation and it is expected
that if adequate power for which
arrangements are eirg made, is
available, it will be possible for the
Mills to increase the daily production
to its installed capacity.

Passports and Travel Documents

45, Shri N. R. Muniswamy:
Shri Supakar:

Will the Prime Minister be pleased
to state:

(a) what is the fee for passports
and other travel documents recover-
ed or collected in the years 1958, 1959
and 1960 so far;

(b) whether any revision in the fee
has been effected; and

(c) if so, the reasons therefor?

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru): (a) The following fees for
passports and other travel documents
were collected:

1958 1959 1960
Passports 905,466 984,960  $61,235
Other tra-
vel do-
cuments 34,727 40,787 19,394

(b) and (c). Yes; the fees for issue
of passports and other travel docu-
ments have been revised with effect
from June 1, 1960. The fees charged
prior 10 this date were laid dowa
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before the war and had remained un-
changed, al.iwough exponditure on
passport establishments, printing and
other items has increased manifold.

Manufacture of Watches

Shri D, C. Sharma:
46. Shri Bibbuti Mishra:
| Shri Ajit Singh Sarhadi:

Will the Minister of Commerce and
Industry be pleased to refer to the
reply given to Starred Question No. 3
on the 8th February, 1960 and state:

(a) whether more schemes for the
manufacture of watches in India have
been finalised; and

(b) if so, the details thereof?

The Minister of Industry (Shri
Manudhai Shah (a) and (b). Beside the
Indo-French collaboration scheme in
the Private Sector, the scheme for the
manufacture of watches in the Public
Sector in' collaboration with the
Japanese firm has also since been ap-
proved. Two other schemes of col-
laboration one with Italian and the
other with West German firm in the
Private Sector have also been ten-
tatively approved.

Recording of events connected with
Mahatma Gandhi’s Life

41. Shri D. C. Sharma: Will the
Minister of Information and Broad-
casting be pleased to refer to the
reply given to Starred Question No.
96 on the 12th February, 1960 and
state:

(a) the up-to-date position with re-
gard to the implementation of the
scheme of the All India Radio to re-
cord events connected with Mahatma
Gandhi’s life;

(b) whether they have recorded
the events relating to Khera Satya-
graha; and

(c) if so, the demils thereof?

The Minister of Information and
Braadeas'ing (Dr. Feskar): (a) Four
radio documentaries have been broad-
cast so far on various phases of
Mahatma Gandhi’s life and authentic
material is being collected for pre-
paring more documentaries of this
type.

(b) and (¢). As the Khera Satya-
graha is mainly associated with Sardar
Patel, the documentary on this event
will be covered by All India Radio,
Ahmedabad, on the occasion of Sardar
Patel’s 85th birth anniversary.

Working Journalists’ Wage Cemmittee

[ Shri D. C. Sharma:
| Sbri Surendranath Dwivedy:

Will ‘he Minister of Labour amd
Emp'oyment be pleased to refer to
the reply given to Starred Question
No. 108 on the 12th February, 1960
and state:

(a) the progress since made regard-
ing the implementation of the recom-
mendations of the Working Journa-
lists’ Wage Commiticce: and

(b) whether a statement showing
the position in this regard would be
laid on the Table?

The Deputy Minister of Labour
(Shri Abid Ali): (a) and (b). It
appears that most of the covered
establishments continue implementing
the decision of the Committee. Ap-
propriate action is taken whenever
any complaint is received.
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